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(b) The prOposal for the IIIue of 
a commemorative stamp in honOur 
cJf Maharaja Sayaji Rao Gaikwad 
during 1967 was considered by the 
Philatelic Advisory Committee which 
advises Government on the iSsue of 
&uch stamps but the same was not 
recommended. 

Museum at Lothal in Gujarat 

10'76. Shri Nareadra Singh Ma.hida: 
Will the Minister of EducaUon be 
pleased to state: 

(a) whether the Central Govern-
ment have sanctioned Rs. 50,000 for 
the construction of a Musewn at 
Lothal in Gujarat State; 

(b) whether the Archaeological 
Department has undertaken the con-
Iltuction work of the museum; 

(c) if not, the reasons therefor; 

(d) whether the Government of 
Gujarat have constructed a guest 
hoUSe at Lothal; 

(e) when the mUgewn will be 
ready; and 

(1) the steps taken by Government 

(f) The expenditure sanction hal 
been given and the work entrusted 
to the Central Public Works Depart.. 
ment who have already invited 
tenders for it Provision has been 
made in the budget estimates for 
funds likely to be actually required 
for the work during the year. 

DeveloplIUIIlt of IndiaD Lancuares 

3077. Shri Seshiyan: Will the 
Minister of EducatiOn be pleased to 
state the amount allotted and spent 
by Government during 1966-67, and 
the amounts allotted for 1967-68 tor 
the propagation and development of 
the various languages listed in the 
Eighth schedule of the constitution 
and the details thereof? 

The M1nisteIr 01. Ed_tIlon (Dr. 
Trip.na Sen): 

(Ra. in lakhs.) 

Budget Actual Budget 
aJIot- apendi-'allot-
ment ture ment 
in in in 
1966-67 1966-67 1967-68 

in this direction! I. Hindi 90'64 II4·47 138 ·49 

23.92 24· 14 35.22 

'l'he Minister of state In the MbU-
fry of Edueation (Shrl Bhal'Wat Iha 
.bad): (a) An amount of RI. 2,81,711 
1Ia, been sanctioned. 

(b) No, Sir. 

(c) The construction work is the 
marge of the Central Public Worb 
Department. 

(d) Yes, Sir. 

(e) The time when the work will 
be completed will depend upon the 
capacity of the Central Public Works 
Department to execute the work. We 
bave impressed IJl)On them the 
lIDgency of the work. 

3. Sanskrit 
3·0therMo-
dern Indian 
Languages. 10'00 8·93 6·00 

TOTAL. 124'S6 7 ~ 7 7  

P.O's. in Gujarat State 

3078. Shrl O. R. Parmar: 
Shrl Ramchandra J. Amin: 
Shrl BhalJibhal Parmar: 
Shrl S. M. SoIanki: 

Will the Minister of Commllllica-
tions be pleased to state: 

(a) the unmber of new Post OftiCet 
opened in Gujarat State in 1966-67; 



(b) the numlier qf. 1'00t ~  

up-graded in Gujarat State in lQ66-
07; 

(c) whether there are demands 
from the public for openitlg new 
I'ost Offices as well as upgrading the 
existing ones; and 

(d) if so, the action taken by Gov-
ernment in the matter? 

The Minister of State In the De-
partments i' .!rliamentary Affairs aDd 
Communications (Shri. I. K. Gujral): 
(a) 58. 

(b) 21. 

(c) Yes, Sir. 

(d) So far as openi.Illg of new 
branch post offices is concerned, a ball 
has been imposed owing to the pre-
sent financial stringency. AJ; regards 
opening of Sub-offices and upgrading 
of branch offices to Sub-offices, the 
demands will be met provided the 
prescribed standards are satisfied. 

Posts and Telegaphs statl' Quarter:I 
and Buildings in Margao 

3079. Shrl Shlnkre: Will the Minis-
ter of COmmunicatlollS be pleased to 
state: 

(a) the number of POsts and Tele-
graphs employees in Panaji, Mapuca, 
Margao and vasco-da-Gama officetl 
who have been provided with Gov-
ernment residential accommodation 
till the 31st March, 1967; 

(b) the expenditure incurred on 
the payment of rent of P. &-T. Offices 
in those cities; 

(c) whether there is any proposal 
to construct staff quarters for the 
P. & T. staft and buildings for the 
P. &- T, offices in thooe cities; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefOr? 

The Minister ot state In the De-
partments of Parllamentary AtI'a.In 
IUId Communications (Shrl I. K. 
GujraJ): (a) 10 in Panaji and none In 
other places. 

Written AnaUll!1's 

(b) ,Rs. ,2.31J) per month at Panaji 
and' ~  650' per month at Margao. 
No rimt is paid at other places. 

(C) and (d). There are proposals to 
construct staff qu'arters for P. II< T. 
stai! and buildings for the P. " T. 
offices in these cities. 

The details are given below: 

(i) Acquistion of 4000 sq, metreB 
of land fOr telephone ex-
change building at Panaji. 

(ii) Acquisition of 10 acres of 
land at Panaji for P." T. 
colony. 

(iii) Acqui5tion of 6500 sq. metres 
of land at Mapuca for COD-
struction of telephone ex-
change and staff quarters. 

(iv) About 3,000 sq. mtrs, of land 
has been selected at Margao 
for construction of telephone 
evchange building. 

(v) Acquisition of about 4,000 
sq. metres of land at Vasco-
da-Gama for construction 
of telephone exchange build-
ing. 

(e) Does not arise. 

Telephone ~ t on  

3080. shri Shlnkre: Will the Minle-
ter of CommunicatiOJlS be pleased to 
state: 

(a) the number of applications ~  

grant of telephone connections t n ~ 

ing in Panaji and Margao exchangel; 

(b) the number of telephone con-
nections granted in 1966-67 in thOle 
two cities; and 

(c) the steps taken to ~ it  the 
grant of telephone connections? 

The MInister of State In the Depart-
ments of Parliamentary Affairs aDII 
CommunicatiOJlS (Shrl I. K. GuJral): 
(a) Panaji 300; Margao 502. 

(b) Panaji 88; Margao 32. 




